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Contempt Aoolication No. 165/2016 & C.A. No. 125/2011

T.C.P. t{o. 31/241(1)/NCLT /MB/MAH/201s
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They stated that settlement is in progress and drafts of the settlement have

also been exchanqed, seeking adjournment. Granted.

Adjourned to 13th ,uly, 2017 with the liberty that if there is any settlement

b€fore this date, the same can be mentioned to the Bench.

M.K. Shrawat

In
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Dated: 05.06.2017 Member (Judicial)
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